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Autonomous Colleps 

6671. PROF. AJIT KUMAR MEaTA: 
Will the Minister of EDUCATION be 
pleased to sta.te: 

(a) the number of autonomous 
colleges in tKe country; 

(b) whether the University Grants 
Commission provides them financial 
assistance to enable them to m~t 
their expenditure; 

(c) whether the financial assis-
tance being given by the University 
Grants Commission is enough to meet 
the additional expenditure of these 
colleges which they are required to 
incur because of their responsibilities 
arising out of their autonomous 
character and for holding examina-
tions; 

(d) whether the amount of finan-
cial assistance being given to the 
professional, technical and non-
technical colleges is aifferent; and 

(e) if n.ot, the justificatiOn for pro-
viding them uniform amount? 

THE MINISTER OF EDUCA T!ON 
AND HEALTH AND SOCIAL V1EL-
FARE (SHRI B. SHANKARANAND): 
(a) According to information availa-
ble with the University Grants Com-
misSion, there are 13 autonomous .::01-
leges at present. 

(b) and (C) No, Sir. The confer-
ment of autonomous status on an_y 
(:ollege does not involve any transfer 
of financial responsibility to the Jni-
versity Grants Commission in rEsp('ct 
'Of the maintenance expenditure of tl:e 
college. The Commission, how~ver. 

provides a non-lapsable grant 'Jf 
Rs. 1.00 lakh, per annum to each ~uC'h 
'College for a period of five years, r~­
lated to the special academic prog-
rammes developed by such. colleges. 
This assistance is in adidtion to the 
normal development support provided 
by the Commission to colleges. 

(d) No, Sir. 

(e) The conferment of autonomy is 
dependent, a:gart from academic staJld-
ing and staff competence, on the ilnan-
cial resources of the colleges to meet 
the adidtional expenditure in resp~ct 
of their consequential responsibilities. 

Automatic Telephone Exchange at 
Bhuj and Gandhidham-1taDd1a 

6672. SHRI MAHAPATR "LY 
MEHTA: Will the Minister of CO:'v1-
MUNICATIONS be pleased to stat: 

(a) whether the people of Bhuj 
and Gandhidham-Kandla have re-
quested 'for automatic Telephone Ex-
change instead of the present manu-
ally operated one; and 

(b) if so, the reasons for not im-
I plementing it? 

THE MINISTER OF STATE IN ·.:'HE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) Yes, 
Sir. 

(b) Indigenous manufacturing c lp.l-
city in the country fOr automatic ex-
change equipment is not sufficient to 
meet even the needs for the expansion 
of existing automatic exchange,;. 
There are certain techno-econ('lnuc 
difficulties in importing equipment f,lr 
exchanges of the size required at the~e 
places. Steps are being taken to aug-
ment indgenous production capacity 
in the country. 

Storage Facility under Gram rancha-
yat Area 

6673. SHRI GADADHAR SAIi.A: 
Will the Minister of RURAL RECONS-
TRUCTION be pleased to state: 

(a) whether expansion of storage 
facilities through construction of 
rural god owns. at least 2 in ·>ne Gram 
Panchayat area is essential for the 
rural fanners for storing their stock 
of foodgrains; 

(b) if 60, the provision jjnd allo-
cation made aDd amount released to 




